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Mew Delhi this the 17th Day of éugust ZOOO

Mon*hle  Shri 2.R. nAdige, vice Chairman: (&) "
Mon®ble Dr. a.vedavalli. rHMember (J)

Prakash aim i D ea

Ko Sln”ﬁéte Shri 2Em Ce

o MuiMo. A~55%, Mew Multan Magar,

A Delhi~110 055, fpplicant
(Bv advocate: Shri Schan Lal)

Dass

Vs

¢ Union of India

1. Through its Sscretarwv.
Ministrv of Urban Development and
Emplovment, Govit. of india,
HMirman Bhawan,Mew Delhi.

2. Secretary,

Ministry of Personnel, Public Grisvances
and Pensions,

Morth Blocok, Mew Delhi.

»

. The Director~General of
Works, Central Public Workss
Lepartment., Mirman Bhawan,
Mew Delhi.

[By éadvocate: Monel

gQ.RDE R (Oral}

Hon"ble Shri S.R. adige, Yice Chairman ({(&)
) $hri  Schan Lal. Counsel for the applicant,

states that the grievance is redressed and hence

Ph

the 08 is dismissed.
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